
 101  Motion  of  Confidence  in
 the  Council  of  Ministers

 5111.0  MULAYAM  SINGH  YADAV  :  What  Atalji  says
 is  not  correct.

 [English]
 MR.  SPEAKER  :  Please  sit  down.  The  leader  of

 opposition  has  already  clarified.

 [Translation]
 SHR!  MULAYAM  SINGH  YADAV  :  When  Chandra

 Shekharji  refused  to  extend  his  support  to  them,  then
 Atalji  restrained  from  voting.  They  did  not  go  for  a
 division,  because  they  knew  that  the  number  they
 had  submitted  to  the  President  was  not  with  them.
 The  90  to  95  crore  people  are  experiencing  its  fall
 out  and  no  work  is  being  done.  We  have  accepted
 morality...(interruptions)  we  have  taken  a  decision
 that  tit  such  time  our  Government  won  the  vote  of
 Confidence,  no  policy  decision  would  be  taken  by
 us.  AS  a  result  of  that  we  are  in  a  state  of
 bewilderment  for  last  12  days  and  could  not  take  a
 decision  in  any  case.  Even  urgent  matters  of  public
 interest  could  not  be  attended.  These  people  are
 responsible  for  this  situation  who  told  an  incorrect
 thing  to  the  President  that  they  had  the  majority.

 SEVERAL  HON.  MEMBERS  :  We  have  an
 objection  to  this  word.  it  is  an  unparliamentary  word.
 This  word  should  be  expundged  from  the
 proceedings  of  the  House.

 SHRI  MULAYAM  SINGH  YADAV  :  Please  write  it
 as  untrue.  |  would  not  like  to  go  into  that.  It  hardly
 makes  any  difference.

 {English}
 SHRI  HARIN  PATHAK  :  Sir,  it  should  be  removed

 from  the  proceedings  of  the  House.

 MR.  SPEAKER  :  He  has  modified  it.

 [Translation]
 SHRI  MULAYAM  SINGH  YADAV  :  So,  far  as  their

 internal  squabbles  are  conncerned,  |  would  not  like
 to  repeat  it  time  and  again.  Hon.  Chatterjee  has
 made  a  mention  of  what  happened  in  Gujarat?

 [English]
 PROF.  RASA  SINGH  RAWAT  .  51,  you  kindly

 instruct  to  expunge  that  word.

 MR.  SPEAKER  :  He  has  changed  it.

 [Translation]
 SHRI  MULAYAM  SINGH  YADAV  :  Was  it  a

 testimony  of  unity  what  happened  in  Gujarat  and
 was  it  a  demonstration  of  unity?  Hon.  Antulay  and
 hon.  Chatterjee  have  already  spoken  on  this.
 Theretore,  there  is  no  need  to  repeat  it.  But  this  is
 the  biggest  instance  of  fascism.  Let  them  speak
 whatever  untruth  they  could...(interruptions)
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 Mr.  Speaker,  Sir,  kindly  make  it  as  untruth.  Hence
 forward  no  such  word  will  be  used.

 [English]
 MR.  SPEAKER  :  Please  do  not  interrupt.

 [Translation]
 SHRI  ATAL  BIHARI  VAJPAYEE  :  Mr.  Speaker,  Sir,

 the  hon.  Member  is  new  to  this  House.  But  he  should
 know  that  this  word  is  unparliamentary.

 SHRI  MULAYAM  SINGH  YADAV  :  |  have  already
 modified  it  as  untruth...  (interruptions)

 [English]
 MR.  SPEAKER  :  He  has  withdrawn  that  word.

 [Translation]
 SHRI  MULAYAM  SINGH  YADAV  :  The  hon.  Leader

 of  Opposition  is  a  pretty  senior  member.  ।  have
 already  modified  it  as  untruth.  Even  after  that  if  he
 is  found  of  saying  so...(interruptions)  ।

 It  has  became  very  troublesome  for  sister  Sushma
 Swaraj  and  the  Bharatiya  Janata  Party  that  |  have
 become  the  Defence  Minister...  (/nterruptions)

 Mr.  Chairman,  Sir,  the  cause  of  their  trouble  is
 true  that  is  the  Samajwadi  Party  and  Mulayam  Singh
 Yadav  become  weak  in  Uttar  Pradesh,  They  will  get
 a  chance.  But  fascism  would  not  be  allowed  to  grow
 if  the  Samajwadi  Party  and  Mulayam  Singh  Yadav
 are  there  in  Uttar  Pradesh.

 18.00  hrs.

 ANNOUNCEMENT  BY  SPEAKER

 [English]
 MR.  SPEAKER  :  Hon.  Members,  |  have  to  inform

 the  House  that  as  pef  the  decision  taken  in  the
 meeting  of  the  Business  Advisory  Committee  held
 on  10th  June  1996  the  Lok  Sabha  will  also  sit  on
 Wednesday,  the  12th  June  1996  for  discussion  on
 the  Motion  of  Confidence  in  the  Council  of  Ministers.
 So,  the  House  will  sit  tomorrow  also.  It  is  6  0'  ciock
 now;  but  the  understanding  was  that  we  shall  not
 have  the  lunch  break.  Since  we  did  have  the  lunch
 break,  with  the  permission  of  the  House,  |  will  extend
 the  sitting  of  the  House  by  one  hour.

 SHRI  NIRMAL  KANTI  CHATTERJEE  :  You  have
 allotted  seven  hours  for  this  discussion,  But  you
 have  not  indicated  to  us  as  to  how  much  time  you
 have  allotted  for  the  interruptions  in  the  House!

 MR.  SPEAKER  :  Interruptions  are  taken  into
 account  and  it  is  always  subtracted  from  the  time
 allotted  to  the  speaker.


